
NATIONAL COMPA I,AW TRIBUNAL
MUMBAI BENCH MUMBAI

Present

T.C.S.P. No. 316 / (MAHI / 20 t7

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI-A.SENAPATHY
MEMBER O)

ATTENDENCE.CUM.ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPATIY LAW TRIBUNAL ON 03.0I.2018

NAME OF THE PARTIES: M/s. Networkl8 Publications Limited

SECTION OF THE COMPANIES ACT: 391 to 3q4 of the Companies Act 1956
and 23O to 232 of lhe Companies Act 2013.

S. No NAME DESIGNATION SIGNATURE

TCSP No- 315/230-2 321NCLT/MB/MATV2O17
TCSP No- 316/2 30-23 CLT/MBIMAH/2077

o 3-171230-23 LT
o.3181230-23 T

TCSP No. 319/230- CLT Ill&MAHI2O1T
TCSP No. 320/230- CLT/MB/MAHI2O77
TCSP No. 3211230- 232INCLT IMB IMAHI2O77
TCSP No. 3221230-23 CLT I\1B/MAHI2OI7
TCSI' No. 323/230-232/ NCLT/MB/MAH/2017
TCSP No.3241230-232/ NCLT/MB/MAH/2017

Owing to paucity of time, list this matter on 04.01.2018

Scl/-
V. NALLASENAPATHY
Member (Technical)

'd/- I

B.S.V. PRAKASH KUMAR
Member fludicial)

CORAM:

ORDER


